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[Ur. Speaker]'--

I, therefore, do not give, my consent 
to raise thii matter as a question of 
privilege.

1&57 hn.

PAPERS LAID ON THE TABLE

herewith the Appropriation (Rail
ways) No. 2 Bill, 1987, which was 
passed by tha Lok Sabha at #» 
sitting held on  the 22nd June,
1967, and transmitted to the Rajya 
Sabha for its recommendations and 
to  that this House has n»
recommendations to make to the 
Lok Sabha in regard to the said 
Bill.”.

Statement on revision or coastal 
ntzicsr RATES

Hie Minister of Transport and Ship
ping (Dr. V. K. R. V. Rao): I beg to
lay on the Table a copy of the state
ment on revision of Coastal  Freight 
Kates. [Placed in Library. See No. LT- 
780/67],
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MESSAGE FROM RAJYA SABHA

Secretary: Sir, I have to report the 
following message received from the 
Secretary of Rajya 8ahha:

Tn accordance with the P»ovi- 
iiota of sub-rule (6) of role 188 
ft the Rides of Procedure  and 
tiwdnet of Busin— in tea Btjy* 
Safeba. X ant directed to .rattan

12.58 hrs.

LEAVE OF ABSENCE FROM 
SITTINGS OF HOUSE

Mr. Speaker:  The  Committee  on 
Absence of Members (ran the Sittings 
of the House in their First Report h*ve 
reconunended that leave of absence he 
granted to the following Members for 
the periods indicated against each:

(1) Shri N. Dandeker—20th March 
to 3rd April, 1967 (First Session).

(2) H. H. Maharaja SriraJ Meghraj- 
ji Dhrangadhra—18th March  to 
8th April, 1967 (First Session).

(8) IZaharani Gayatri Devi of Jai
pur—32nd May to 19th July, 1907 
(Second Session).

(4) Maharani Vijayamala Rajaram 
Chhatrapati Bhonsale—22nd May 
to IBth June, 1987 (Second Ses
sion).

(fi) Dr. Blair Ktanar Saha—Ath June 
to  tad  August,  1967  (Second 
Session).

(6) Shrl Jai  BrinJar  Wngh . «H> 
Jane to Sad  1IM (Second

Hwdw).


